FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
Shree Mahalaxmi Corporation Private Limited (IN CIRP)

Engaged in manufacturing of Iron & Steel

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. IName of the corporate debtor along | Shree Mahalaxmi Corporation Private Limited
with PAN & CIN No. AAFCS9907A

U51909WB2001PTC093540
2. |Address of the registered office 13/2A Priya Nath Mullick Road, Kolkata— 700026

3. | URL of website NA
4. | Details of place where majority of fixed  |Land situated at
assets are located i) Panagarh, P.O. Panagarh, sub-registry office

Durgapur, District Registration Office & District
Burdwan, West Bengal

i) Mogra Shibpur, PS - Mogra in the district of
Hooghly within the local limits of Bansberia

Municipality
5. | Installed capacity of main products/ Installed Capacity is not available since the same
services has not been provided by Director of CD and

company is not functional since 2014 onwards.

6. | Quantity and value of main products/  [No Books of Accounts or Finandil Statements has been
services sold in the last financial year  |provided by the Director of the CD. As per informaﬁon'

received from the Director of the CD the operations of

the CD have been discontinued since 2014.

7.| Number of employees/ workmen 0
8. |Further details including last available|No financial statements has been provided by the
financial statements (with schedules) of two| Director of the CD.

years, lists of creditors are available at URL:| List of Creditors will be available at the following url
] https:/ibbi.gov.infen/claims/front-claim-details/16538

9. | Eligibility for resolution applicants under section By sending an email to

25(2)(h) of the Code is available at URL: cirp.shreemahalaxmi@gmail.com
10. | Last date for receipt of expression of interest| 08,05.2024
11. | Date of issue of provisional list of 18.05.2024

| prospective resolution applicants

12. | Last date for submission of objections to [ 23.05.2024
provisional list
13. | Date of issue of final list of prospective | 02.06.2024
resolution applicants

14. | Date of issue of information memorandum, | 07.06.2024
evaluation matrix and request for resolution
plans to prospective resolution applicants

15.| Last date for submission of resolution plans (08.07.2024

16. |Process email id to submit EQI cirp.shreemahalaxmi@gmail.com

S/d-
Date: 23.04.2024 Mr. Avishek Gupta
Place: Kolkata Resolution Professional (RP)

cirp.shreemahalaxmi@gmail.com

Registration Number of RP: IBBI / IPA-003 / IP -N00135 / 2017-2018 / 11499
Registered Address of RP: CK-104, Sector 2, Salt Lake Kolkata, West Bengal- 700091
' For Shree Mahalaxmi Corporation Private Limited (in CIRP)
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
Shree Mahalaxmi Comporation Private Limited (IN CIRP)

Engaged in manufacturing of lron & Steel

of India (Insolvency Resoluion

RELEVANT PARTICULARS

Name ofhecotpora‘edeb‘nf al:mg
with PAN & CIN No.

Address ofme regs!ered oﬂ':ce
URLofwebsite

Detals of piace wham maoity of fxad |
assets am boaed

¥ l'ls'.d:ed‘csmryrc‘i n;n md.:c‘{s.;

S&NVICas

| Quantty and value of main producsl

senvices sold n he Bstinancal war

N.umarm e'rpbre&. wmm

Fuher detals nduchg Bst awalale
Tnanaa sistements (wh sheduesjoftwo
years, lsisofcmdiors areavalabe at URL:
.E!'gxt;iyl&res:-lt-ﬁa'“a:ﬂ]z:f's.wcésa:&r
m; “1o'n-e Co:e s.svsia:leaxl.,ﬁ‘.
Laxdaaeiu'remp'cdwessmcdmes
Date of issus dpm wsional list o
prospecve reschuion spplcants
Last date for submission of objecions

i u'cmsnna fist

Ihieoflsued fnd g dp'nslemve
msoduion applicants

| Dete of isue of Momation memorandam

evalus fon matix and mqued for resolution
plans {0 pospecie resoldon mnka‘rs
Last da'eh...b'nsonofasolnm da'as

'\r,ssmx dns.bm dJl

Date: 23.04.2024
Place: Kolkata

Regstraton Numberof RP:

Regsterad Addmss of RP: CK-104, Sactor 2, Sat Lake Kolkata, West Banga- 700091
For Stree Mahadaom Corporation Private Uimiad (in CIRP)

(Under sub-regulafion (1) of regulasion 36A of the Insolvency and Bankruptcy Board

for Corporate P ersons ) Regulaons, 2016)

Shre Mahalaxm Oomoatxn Private Limited
AAFCS990TA

i s SO

13/2A Priya Nath Mullick Road, Kolkata -700026
NA
Landsituated at
i) Panagarh, PO. Panagam, sub-mgsty ofics
Dumapur, Digtact Regsvration Ofice & Detict
Burdwan, West Bangd

il Mogra Shibpur, PS - Mogm n e disinct of|
Hooghly wifin the local limits of Bansbra
M.mupaty

fetalad Cq:aclylsncu avalable sinca £ same
has not been provided by Dimcior of CD and
cmpa'v,.snafmmd snerOM cmua'ds

mmam«mmmm
prondoiad by e Dicar of e CD. As pr nfoenaian|
ol fom e Dracte of 12 C0 he estons
2 CD Peve been discontinued shos 204.

0
Nona'm' | staemanis has baan prowdad by e
Dracorof ha CD

List of Cradiors wil be available at he folowng ud
Pms“'th gwnmmndiau—dandsds.’lﬁﬁiﬂ

8)sa1dngma'nam

crnskrmauuann@gmmoom
08,05 2024
180524 N
2052024 T i
02062024 T i
07062026 T )
BoT204 S
c'pd'n'aenmanxn@qnal.mm
Sd-
Mr. Avishek Gupta
Rezouton Pofessond (RP)
crpshresmahalami@gmalcom

ES1/IPA-003 /1P NOD135/ 2017-2018 / 11499




